NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 12.10.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Counsel for petitioner is present. Counsel for respondents is present. Shri K.
Venkataramani, Advocate, has filed vakalat for R-1 to R-4. He already holds vakalat for R-5.
IA No.36/16 is listed today. Heard the counsel appearing for petitioner in IA No.36/16. We
have also heard the counsel appearing for respondents in IA 36/2016. Both the counsels are
directed to submit written submissions. A 36/2016 is directed to be listed for orders on

03.11.2017. In the meanwhile, the written statements to be filed in the Registry. The main
matter is also listed to the same date.

List iton 03.11.2017.
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